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Conduct of Elections Rules, 1961

(Statutory Rules and Order)

FORM 23
[See rule 84 (1) (a)]

(For use in Biennial Election when seat is contested)

Election to the Council of States by the elected members of the Legislative
Assembly of Bihar (State).

In pursuance of the provisions contained in section 66 of the
Representation of the People Act, 1951, read with clause (a) of sub-rule (1) of rule
84 of the Conduct of Elections Rules 1961, | declare that:-

1. Shri Nitish Kumar (Name), 01, Anne Marg, Patna-800001 (Address)
Sponsored by Janata Dal (United) ;

2. Shri Nitin Nabin (Name), 03, Taylor Road, P.S.- Air Port, Dist-
Patna (Address) Sponsored by Bharatiya Janata Party ;

3. Shri Upendra Kushwaha (Name), Vill+Post- Jawaj, P.S.- Mahnar,
Dist.- Vaishali (Address) Sponsored by Rashtriya Lok Morcha ;

4. Shri Ram Nath Thakur (Name), Vill + Post- Karpoori Gram, Dist.-
Samastipur, 848129 (Address) Sponsored by Janata Dal (United) ;

5. Shri Shivesh Kumar (Name), Ward No-13, Gaurakshani Sasaram,
P.O+P.S.- Sasaram, Dist.- Rohtas (Address) Sponsored by Bharatiya Janata

Party ;

have been duly elected to fill the seats in that House of Five members
retiring on 09th April, 2026 on the expiration of their term of office.
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